——==_ JHARKHAND STATE POLLUTION CONTROL BOARD
NS TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

. | L Telephone: 0651-2400850 (Fax)/ 2400851/2400852,/2401847/2400979/2400139

O.A. N0. 69772019 RAM SWARUP —VS — STATE OF JHARKHAND

(FACTUAL AND ACTION TAKEN REPORT)

1. The Regional Officer, Regional Office, Ranchi was directed to submit the report as per
the directions of the Hon’ble NGT, Principal Bench, New Delhi vide Board’s Ref No. B-
1190 dated 27/09/2019. Copy of the same was also sent to D.C. Garhwa for information

and necessary action from his end. (The photocopy of the Board’s Ref No. B-1190 dated
27/09/2019 is attached as Annexure - I)

2. Analysis report of the water samples of Danro River near Chhath Ghat, Garhwa was
submitted to thc Board by the Board Analyst, Central Laboratory, JSPCB vide Ref No.
343 dated 31/10/2019. The parameters such as temp, pH, BOD, DO etc. are within the
prescribed limits for standards of class ‘C’ water. (The photocopy of the Analysis report
submitted vide Ref No. 343 dated 31/10/2019 is attached as Annexure — IT)

3. In the light of Board’s Letter No. B- 1190 dated 27/09/2019 river bed of Danro River,
near Chhath ghat, Garhwa was inspected by Shri Shreekanth Tiwari, ASO Regional
Office, Ranchi along with the representative of the SDO, Garhwa (Sadar) on
23.10.2019. At the time of inspection, the bank of Danro River, near chath ghat was
found neat and clean and river water was found clear. The inspection report of the
same has been received by the JSPC Board vide Regional Office, Ranchi‘s Ref no. 1570
dated 04.11.2019. (The photocopy of the Inspection report vide Regional Office, Ranchi‘s
Ref No. 1570 dated 04/11/2019 is attached as Annexure — I1I)

4. The, SDO, Garhwa (Sadar) has cancelled the previous office order i.e. memeo. No.
374/Con. Dated 26.06.2019 vide memo no. 406/con. dated 19.07.2019 and directed to

stop the fair with immediate effect. (The photocopy of the memo no. 406/con. dated
19.07.2019 is attached as Annexure — IV)

5. The SDO, Garhwa (Sadar) directed the C.0. Garhwa and Police Station Incharge,
Garhwa was directed to close down the Dethi Rajdhani Meena Bazar Fair (Disneyland)
near Danro river bridge, Garhwa vide memo no. 416/con. dated 23.07.2019. (The
Photocopy of the memo no. 416/con. dated 23.07.2019 is attached as Annexure V)

6. kﬁw the River water is clean and the parameters such as temp, pH, BOD, DO etc. were
found within the prescribed limits for standards of class ‘C* water.
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Ref. Noﬂy_/ 1190 Ranchi, Dated.... 79 / ¢y

From,
Rajeev Lochan Bakshi,
Member Secretary.

To,
The Regional Officer,

Regional Office, Ranchi.

Sub: Regarding compliance of the order of the Hon’ble NGT, Principal Bench, New Delhi dated

16.09.2019 in Original Application No. - 697/2019 in the matter of Ratna Swarup vs. State of
Jharkhand.

With reference to the subject noted above, it is to inform you that the Hon’ble NGT, Principal Bench,

New Delhi has passed an order on dated 16.09.2019 in Original Application No. 697/2019 in the matter
of Ratna Swarup vs. State of Jharkhand. The operative part of which is as below:

“Allegation in this letter, which has been treated as an application, is that illegal activities by way of
Disneyland fair at the Chath Ghat on the river bed of Danro River has been permitted by the S.D.O.,
Garhwa, Jharkhand. The activity in the flood plain zone is affecting the river. Since activities on the
riverbed is not permissible, let a factual and action taken report in the matter be furnished by the
Jharkhand State PCB within two months by e-mail at judicial-ngt@gov.in.”

- The copy of the aforesaid Hon’ble NGT, Principal Bench, New Delhi order is enclosed herewith for your
ready reference. You are directed to submit the report as per the Hon’ble NGT, Principal Bench, New

Delhi on or before 05/11/2019. So, that the Action Taken Report (ATR) may be filed before Hon’ble
NGT, Principal Bench, New Delhi in time.

Encl: A/A

Sd/-
(Rajeev Lochan Bakshi)
Member Secretary

Memo No. &” ” ) ,b ' Ranchi, Dated.. 2’7’/ 9 / [C)

Copy to: The District Commissioner, Garhwa for information and necessary action please.

- KMB/72

Scanned by CamScanner

2



T JHARKHAND STATE POLLUTION CONTROL BOARD

Central Laboratory, Tupudana, Hatia, Ranchi ,Phone: - 0651- 2291449
Ref. No..... 3('{3 ----- Ranchi, Dated ;‘.?2.!..&1.9.1..[.?‘7.
From,

R.N. Kashyap g

Board Analyst

To,
mmber Secretary

Jharkhand State Pollution Control Board
Ranchi

Sub. : Submission of analysis report of water samples of Danro river near Chhath Ghat,
Garhwa

Ref. : Hon’ble NGT, Principal Bench, New Delhi OA No.-697/2019 Ratna Swarup V/s. State
of Jharkhand ' '

Sir,

With reference to above subject, this is to inform you that water samples of Danro river near
Chhath Ghat, Garhwa were collected by Central Lab., Ranchi on 19-10-2019 in the light order
dated 16-09-2019 passed by Hon’ble NGT, Principal Bench, New Delhi OA No0.-697/2019 Ratna
Swarup V/s. State of Jharkhand for needful action.

Encl: A/A

Yours Faithfully,
debm ryo

i
(R.N. Ras y%'pﬁ
Board Analyst
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Lab. Ref. No. 490/19

(i)

JHARKHAND STATE POLLUTION CONTROL BOARD

Central Laboratory

Hatia, Ranchi, Phone: - 0651- 2291449

Analysis report of Physico Chemical Examination of Sewage/Trade Effluent

1. Name and address of the sampling point

2. Point of Collection

3. Date and time of collection

4. Collected by

5. Sample source

U/s Danro River

Garhwa, Dist.-Garhwa

Near Chhath Ghat

19-10-19 at 1.20 PM

Central Laboratory, Ranchi

River Water

Sl. No. Parameters. Standard for Class Value Obtained
“C”
1 | Temp A/W 40°C 26.3/21.5
2 | P"value 6109 7.4
3 Dissolved Oxygen, mg/L, Min 4.0 8.3
4 Biochemical Oxygen Demand, mg/L 3.0 2.1
Max
5 Chemical Oxygen Demand mg/L - 52
6 Total Solids mg/L - 902.40
7 | Total Suspended Solids mg/L - 60
8 | Total Dissolved Solids mg/L, Max. - 842.40
9 Total Hardness mg/L . 170
10 | Calcium (as COCO3) mg/L - 42.28
11 | Magnesium (as Mg™") mg/L - 15.55
12 | Conductivity ps/cm - 1296
13 | Chlorides (as CL), mg/L, Max. - 28.99
14 | Sulphate (as SO4) mg/L - 9.503
15 | Fluoride (as F) mg/L - BDL
16 | Arsenic mg/L 3 0.005
Remarks: All parameters were found within the prescribed limit.
Y AL ol
(S?i‘((. gfngL ) (R.N. Ka‘shyap)ﬂ
ASO Board Analyst

Water Report Ram garh & Dhanbad/29
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JHARKHAND STATE POLLUTION CONTROL BOARD

Lab. Ref. No. 491/19

Central Laboratory
Hatia, Ranchi, Phone: - 0651- 2291449

F " il 1“*.“‘-:""%" q\v = & R e e s T o N = e e e y o
Analysis.report of Physico Chemical'Examination of SewagelTrade Efflient

A R A

1. Name and address of the sampling point

2. Point of Collection

3. Date and time of collection

4. Collected by

5. Sample source

D/s Danro River

Garhwa, Dist.-Garhwa

Near Chhath Ghat

19-10-19 at 2.05 PM

Central Laboratory, Ranchi

River Water

SL. No. Parameters. Standard for Class Value Obtained
“C”
1 | Temp A/W 40°C 26.3/21.8
2 [Pvalue 6t09 7.8
3 Dissolved Oxygen, mg/L, Min 4.0 7.9
4 Biochemical Oxygen Demand, mg/L 3.0 2.1
Max
5 Chemical Oxygen Demand mg/L - 56
6 | Total Solids mg/L - 874.2
7 | Total Suspended Solids mg/L - 65
8 Total Dissolved Solids mg/L, Max. - 809.2
9 Total Hardness mg/L - 168
10 | Calcium (as COCO;) mg/L - 41.68
11 | Magnesium (as Mg™) mg/L - 1152 45;5
12 | Conductivity ps/cm s 3059
13 | Chlorides (as CL), mg/L, Max. - 7 §33
14 | Sulphate (as SO4) mg/L - B‘DL
15 | Fluoride (as F) mg/L - 0013 —
- 16 | Arsenic mg/L -
Remarks: All parameters were found within the prescribed limit.
Q/‘vakqpm’)ﬂ
§Jﬂl @ I)cﬁ
@O LY R.N. Kashyap
(SK. Singh%j (Board Analyst

ASO

Water Report Ramgarh & Dhanbad/30
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JHARKHAND STATE POLLUTION CONTROL BOARD

ISPEE REGIONAL OFFICE, C.T.I. COLONY, E-1, DHURWA, RANCHI-834004
Ref. No. y\ S 5.0 Ranchi, Dated: ({-\\- 15
From,
R.N.Kashyap
Regional Officer, _
Ranchi '
To,

e Member Secretary,
Jharkhand State Pollution Control Board,
Ranchi.

Subject: Regarding compliance of the order of the Hon’ble NGT, Principal Bench, New
Delhi dated 16.09.2019 in Original Application No0.-697/2019 in the matter of
Ratna Swarup V/s. State of Jharkhand.

Ref.: HO Letter no.-B-1190, dated-27.09.2019

Sir,

With reference to above subject, this is to inform you that inspection of Chath Ghat on
the River bed of Danro was inspected by Shreekanth Tiwari, ASO, Regional Office,
Ranchi on 23.10.2019 in the light of order dated 16.09.2019 passed by Hon’ble NGT,
Principal Bench, New Delhi in the above said matter. Inspection report is attached. The
samples of U/S and D/S of Danro river, near Chath Ghat, Garhwa were collected and
analyzed by Central Lab., J.5.P.C. Board, Ranchi on 19.10.2019. Analysis report are
attached.

Encl: As above.

ysxuy Yours faithfully.

S S T S AR ST S

(1
(R.N.K?sLya o)]
Regional Officer, Ranchi

e I S R e S e AR AN X

Niraf, English letter R.O.pg n. 681
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In the light of H.O. letter no.-B1190 dated 27.09.2019, River bed of Danro, near Chhat ‘_
Ghat, Garhwa, Dist.-Garhwa was inspected by under signed on 23.10.2019. Du.rlng
inspection SDO, Garhwa (Sadar) was made contacted for collect information in the light
of Hon'ble NGT, Principal Bench, New Delhi order dated 16.09.2019 OA no.-697/2019

Walpat
Inspection Report of River bed of Danro, near Chath Ghat, Garh d%
Dist.-Garhwa

Ratna Swarup V/s. State of Jharkhand.
The inspection was made in the presence of Sri Shashi Kant Dwivedi,

representative of SDO, Garhwa (Sadar). At the time of inspection, the bank of Danro
river, near Chath Ghat was found neat and clean and river water was found clear. The '
flow of river was also found normal and no garbage was found at the bank of Danro |

river. There was no any obstruction in the Danro river stream.
The permission for installation of Delhi Rajdhani Meena Bazar Fair (Disneyland)

at Chath Ghat, near Danro river bridge, Garhwa was given by SDO, Garhwa (Sadar) for
the period 01.07.2019 to 05.08.2019 vide letter memo no.- 374 dated
26.06.2019.Thereafter, SDO, Garhwa (Sadar) cancelled the previous office order memo
no.- 374/con. Dated 26.06.2019 vide memo no.-406/Con. dated 19.07.2019 and
directed to stop the Fair with immediate effect, letter is attached. |
SDO, Garhwa (Sadar) again directed Circle Officer, Garhwa and Police Station
incharge, Garhwa to ensure to vacate the Delhi Rajdhani Meena Bazar Fair
(Disneyland) at chath Ghat Danro river, Garhwa vide mMemo no.-416 dated 23.07.2019.
Approx 500 nos. trees have been planted on the bank of Danro river, Garhwa by

Garhwa, Nagar Panchayat under state 20 point programme.

%“Jﬁ 019
(Shreekant Tiwari)
Assistant Scientific Officer
Regional Office, Ranchi

/
|

Scanned by CamScanner




: W T B AR G 3TQt/Tho RFi® 26062019 R PRI AL BT
oft | "

e @ s 4 Rl 8 aRe B &g Tl T T T A P
- o iy oRRufY ¥ S s s s 8 F affa i b aew d AW
FeE B Frde R o € R T T e @) 9 9% SR Wil $ IR
el B gRafREa B | »
Wm’raﬂEr%aﬁwﬁiﬁf&sau/fﬁo,ﬁﬂﬁﬁz&os.zowfﬁ‘rmmﬁ

mﬁﬂzﬁnﬂﬂqﬁé@?fgaﬁﬁmﬁmmwmmm I
e T A SRR ¥ AT HEEW G AR fpar s -

e ST aehlel W W @R B

. Q L
/%\ﬂc\.

ok R e /0772000

20N
M \

L}

e AT T B W A G T

Scanned by CamScanner



f«:

S 26‘06.2019-31?[ T AR
i , AT AR AR A

13

; {J iy [ ﬁ ﬁ % a_a.u P.}H ﬁ W m -\q
Dy o et § ¥ ¥ S A1) P
s s afR WEl @Y 4 DY Sad WU

Ty, feeid 19.07.2019 fT O A g

A caa [ XS ',.. ‘T-:;"l‘;'
C g I L e R
bR e . 'l A Hev R

7

: i Y/6.... o, R 23./01/2009 P
) Ifya | Frew R o & 5 Sa Y &1 ehTe IuTe
e @ oRIT ¥ RARwT FRaE o O FHal ¢ |
ofefafy ;e T, TeaT B gueed Td arurerrel 3|
yffef < SRR, TedT B e g arqureref SRl
yfafefy . gfera orfleres, e @ wIeR {Eef uf¥e
gfaferfd Wmaﬁwmﬁﬁﬁm Vi

14

"ER WT O & oW B W R G a g oy

Scanned by CamScanner

© i

S



